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For the applicant : lr.$.R.Kar, counsel. 

For the respcndent9: Mr.S.Chewdlury, counsel. 

UNLiSTED 
OR DER 

Heard ld.counsel Over an application for restoration 

of U.A.364 of 1996 whIch was dismissed for default of the 

applicant on 13.4.1998. 

1r.S.Choudhiry, .ld.counse..appearicg for the respondt5, 

has no objec'tlon to the restoration. 

Ld. counsel for the applicant submits that the Q.A. be 

restored f or hearing. 

The matter be registered 28  a miscellaneous application. 

The..arder of dismissal dated 13.4.1998 passed in the O.A. is 

hereby set aside and the O.A. is restored to its file and nunber. 

Q.A.364 of 1996 be listed for hearing on 22.6.1998. 

(9.A, stands disposed of. No order is maicas to costs. 

(D.Purkayastha) 
.lsdicial Iember 


